
• RESERVED 

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH 

Allahabad this the 1948-‘ 
	

day of Datall—h-f 	1994. 

Hon'ble Mr. Justice B.G. saksena, Vice—Chairman 

Hot-01)1e Mr. K. Muthukumar Administrative Member 

Original Application no. 83 of 1992. 

1. Dilip Kumar,S/o sri Om Prakas 
Quarter no. 511B, Lulitragar, 

2. Pradeep Kumar Yadav, s/o Sri 
367/322, Mohatshimganj, Alta 

1.42licants. 

Counsel for the Applicant Sri Synil Rai 

Vers us 

h, Guard, Railway 
Allahabad. 

K.L. Yadav, R/o 
lauad. 

General Manager, 

N. Rly. Baroda House, New Delhi 

The Divisional Railway Manager, 
Allahabad. 

The serior Divisional Commercial Superintendent 
N. Ely Allahabad. 

Divisional personnel Officer, N. Rly 

1.  

2.  

3.  

4.  

The Union of India through the , 

The senior 
Allahabad. 

Northern Railway, 

5. 	The senior Divisional Accounts Officer, N. Rly, 

Allahabad. 

Respond, nts 

Counsel for the Respondents Sri A.V. Srivastava/P. Mathur 
Sri B.B. Paul. 

Alongwith 

1 	Original ApAication no. 406 of 1994 

1. Subhash Chandra, S/0 Sri Raja Ram, R/o 407, Rajapur, 
Distt. Allahabad. 

2. ,m,lioalhaillgar, ./o R. Prasad, R/o 317, K D.S.A. Ground 

Versus 

1. 4'heRivionsofoKldijaul4ou4 gi hieneral Wane er 

2. The Divisional Railway Manager, N. Rly Allahabad. 
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3. 	The senior L'ivisional Com.:,ercial, Superintendent 
Rly Allanabc.O. 

Respond-nts 

3. 	Original Application no. 110 of 1993 

1. 	Syed Nizam Hussain, s/o Syed Ali. has an, A/a 29 yrs. 
R/o uohalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District Palayum. 

2. 	Raaubir Sharon Kharv;ar, S/c Sri S. Sunder, A/a 33 Yrs 
R/o 877-A Shastri Colony, Distt ;■?Jugalsarai. 	4 

Appiicants 

Versus  

1. Onion at India, through General Manacer, 
Railway Board, haroda House, New Deir.i. 

2. Chief ccimmeroial Superintendent, N. lily Baroda 
House. New Deini. 

3. Divisional Railway 1.1anaaer, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni 'r Divisinal Corrercial Superintendent, 
N. Rly Nay.ab Yusuf Road Alsahabad. 

.. • • Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/o rt. Singh, a/a 30 Yrs, Hip 
Ram Basic \'idalaya, Darganj, Allahabac. 

2. Tarak I‘ath Fandey, S/o B.D. Pandey, A/a 30 Yrs. 
R/o Village Kewalpur, Post Beni-Visa, District 
Varanasi. 

3. Kamla Kant Shukla, Slo P.N. Shukla, R/o Ram Basic 
Vidyalaya, Daraganj, 

4. Amar Bath, s/o Mangru, R/o Ran Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, 5/0 K.S. Tripathi, R/o 
Vil age Lakshagrah, post Lakshagarh (Handia), 
Distt. Allahabao. 

6. Shyam Shanker Shukla, Sto Sri 	Shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daragarij Distt. 
Allahabad. 

versus 

1. 	Union of India through 3eneral Alanager Northern 

Railway, Baroda House, New Delhi. 
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2. Chief Commercial Superintendent, Northern Railway 
Baroda House, New Delhi. 

3. Divisional Railway Manager, N. Ely, Allahabad. 

4. Senior Divisional Commercial supreintendent 
N. E‘ly  Allahabad.  

... Respondents 

A--  

5. Original Application no. 380 of 1993 

I. 	Fazal Karim. '/o Mchd. Kadim, 9/o Village Chakiya, 
House no. 104/241 Rpost Office 3.P.O. Distt Allahabad. 

2, 	Ajay Kashyap, S/o P.S. Kashyap, R/o 63 J.K. Fourth 
Avenue, Railway Colony smith Road, Allahabad. 

... Applicants 

Versus 

1. 	Union of India, through General manaaer, Northern 
Railway, Railway Board Baroda House N. Delhi. 

2.! :chief Commercial Superintendent, N. Rly Baroda 
140usei New Delhi. 

3.: 	Divisional Railwa y Manager, Northern Railway 
Allahabad. 

Senior Divisional Commercial superintendent. 
Northern Railway Nawab Yusuf Road Allahabad. 

.... Respondents. 

4. 

6. 	Original Application no. 32 of 1993 

1. 	Qamrul Hi_san, A/a 29 Yrs S/o Late Sri S.N. Hasan, 
R/c 121Dariyabad, Jogighat, Allahabad. 

Applicati 

Versus 

1. Jnicn of India through Genral Manager N. Rly, Ely 
Boatd Baroda House New Delhi. 

2. Chief Commercial Superintendent, N. Rly Baroda, 
House, Nev Delhi. 



3. Divisional lailway Manager, Northern Railway;  
Nawab Yuai Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern hailway Allahabad. 

RespJn&nts 

7. 	Original A pplication no. 1782 cf 1992 

A 

1. 	Vinod Kumar Sharma, -/c Snri Onctibi La1, R/o 17/A 
Lahia Marg, Allahabad. 

• • • pli cant 

Versus 

1. The Union of India through-the:-Chairman Railway
Board, New Delhi,; 

2. The ;eneral Manager N. Rly Baroda House, New Delft_ 

3. The Divisional Railway Vanag;-., r, N. Rly 

ReSpOndenAS 

B. 	Original Application no. 134 of 1992 

1. Shiam N, rain Singh, S/o R.N. Singh, R/o Vill 	Post 
Distt. Bdksur, Bihar. 

2. RavindIa Tripatbi S/o Sri S.C. Tripathi, R/o 
Vill. Dharampur Ghurwa, Tehsil _Phoolpur Allahabad. 

3. Ram Bharat, S/o Girdhari Lal, R/o Deogalpur, Post 
Ma 	Mau pima Distt.  ~llaha ac. 

Apr ii cant 

Versus 

1. Union of India, through Secretary Railw:.y Board, 
Rail Marg, New Delhi. 

2. 	General Manager, Northern Railv.ay, 	 Bhay.an 

(Baroda Houma) New Delhi. 

- -5 



1. 	The Jnion of India through General Manager, N. ly 
New Delhi.- 

,The Divisional Railway Aanager, N. Rly Allahabad. 

Senior Divisional Commercial ,SuPdt. N. lily DRA 
Office Allahabad. 

.... Respondents _ 

3. Chief Commercial Superinlf-ndent. N. lAy Rd lhhawan 
(3aroda House) New Delhi. 

4. Divisional Railway :Y.anager, Northern Railway, 
D.R.M. Office Nawab Yusuf Road, Allahabad. 

5. Senior Divisional Commercial Superintendent, N. Rly 
D.R.M. Office, Allahabad. 

... Respondents 

	

9. 	Oriainal Application no.352 of 1992 

	

1. 	Rajendra Prasad Pandey, S/o Sri S.P. Pandey, 
R/o Vill Nanhoopur, p.O. Pahara, Distt. Y.irzapur 

10. Original Application no. 4,50 of 1994. 

1. Ra=ndra Kumar, S/0 Sri P.N. Jaisawal, R/o 225 
Gandhi Nagar, Mutthiganj, Distt. Allahabad. 

2. Ramesh Chand, S/o Sri Late Hari Lal, R/P 19/216 
Luker Gc.nj, Distt. Al:aabad. 

... Applicants 

Versus 

1. The jnion of India through the General Mana er 
N. Rly 2aroda House, New Delhi. 

2. Divisional Railway Mana:Jer, N. Rly Allahabad. 

3. Se nior Divisional Commervial superintendent, 
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N. Ely, Allahabad. 

Responderts 

11. Original Application no. 4W of 1994 

1. Ram Niranjan Singh, A/a 38 Yrs, S/c Sri R.N. -.Si , 
R/o 183-Alopibegh, Allahabad. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 
Allahabad. 

t. 

3. Dinesh Kumar, A/a 3: Yrs, S/0 Sri G.S. Lal Srivastava 
a/o Villag& 8 Post Sindhora, Distt. Mirzapur. 

ApplicEnts 

Versus . 

1. Jnion Of India, thriugh General :,anag;r, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2. Chief Personnel Officer, N. Rly, Baroda House. 
"ew Delhi. 

3. Divisional Railway Mana er Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 
N. Rly, Allahabad. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadir Ahmad, S/o Sri Abdul shafoor Khun, A/a 30 Yrs 
R/o 132/K/1, A.D.A Dolcny isair)cpur Allahabad. 

2. Sri josh Prasad, s/o Sli Narain Prasad, A/a 26 Yrs, 
937Matiyara Roadm Alopibagh A ilaabad. 

3. Karrdeth Singh, Vo Sri R-m Bali Singh, a/a 37 Yrs, 
R/c 129 Alopibaah, Allahabad. 

4. Rajesh Kumar, s/o Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelganj, Allahabad. 

5. Arun Kant Srivaseva, s/s sr: M.P. Srivastava, 
aid 3.: Yrs R/o Azad Square, .,. tuba h, Allahabad. 

6. Km. Vibha Sarswat, D/o S.R. ...;arswat, a/a 32 Yrs 
Rio 133-BC, Leader Road, Railway Colony Allahabad. 

ti 

7. 	Km. Abha Sarswat, D/o S.R. Sarswat, a/a 27 Yrs 

 

— 
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T-lo 133-80, Lead Road, Railway Colony, Allahabad. 

S . Ravi Shankar Srivastava, S/o Sri preen Kumar, 
A,•a 26 Yrs, R/) 130—C/51—L Rajroop—pur, 
Allnabad. 

... 	Applicants 

Versus 

1. Jnion of India through General •anaqi-r, N. Rly, 
Railway Board, Baroda House, Nev. Delhi. 

2. Chief Personnel Officer, N. Rly Baroda House, 
b..ew Delhi. 

3. Divisional Railway JianaTer, N. Rly, A llahabad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
ay.ab Yusuf Road, Allanabad. 

.... Respondents 

13. Crig:inal Application no. 397 of 1994 

1. Piyush Kumar Dwivedi S/o K.K. Dwivc di, A/a 29 Yrs 
R/o50—A Madhwapur Allahabad. 

2. fl_mesh Saran S/s Hari Shenker Lal, A /a 34 Yrs 
R/o C-27/273-3, Indian Prss Colony Jagatganj, 
Varanasi. 

3. , Rajeev Kumar Srivastava, S/0 P.M. Lal, a/a 30 Yrs 
R/o CK-63/209—A Choti Piyarie District, Varasasi 

4. Amulya Kumar Gupta, SA Sri N.K. Gupta, a/a 30 Yrs 
R/o 174 purana Katra, Allahabad. 

5. Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. 
Post Nalimour, Distt. Varanasi. 

6. Rakesh Behati Srivastava, 3/o K.B. Srivastava, 
A/a 26 Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allahabad. 

7. Priya Kant Srivatava, 5/o Sri A.N. Lal, a/a 0,) Yrs 
R/0 S-1/64-2G Chupe—Pur, Distt. Varanasi. 

8. Fraveen Kumar 3/o Sri L.Prakash, A/a 28 Yrs R/o Shiv 
3/13—K-8, Nawalpur Colony, ,e,erapur gasahiee, 
Varanasi. 

... Applicants 

Versus 



a 

1. Union GI India, through General Manager, N. Rly, 
Railway Board, Baroda House. New Delhi. 

2. Chief personnel Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisional Railway Manaoer, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent N. Rly 
Nawab Yusuf Road, Allahabad. 

Respondents,A- 

14. Original A pplicati Dr no. 1702 of 93 

1. Rajendra Prasad , A/a 24 Yrs, S/o Sri 1-.:j Bahadur 
Singh, R/o Vill Khapati, Post Knapatia, Distt 
Allahatad. 

2. Dharam pal Singh, A/a 32 Yrs, S/0 L.R. Singh, R/o 
Ghambir Singh Fur (Sawran) P.O. Aurai, 

Distt. Varanasi. 

3. Wahesh prasad, A/a 35 Yrs, s/o Sri Ramji Prasad 
R/o ohalla I arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Lcl, A/a 29 Yrs, Sic Sri Cheddi Ram R/o 
(ga Vill Chandhasi (Khuswaha Basil) Post Chandhasi, 
Mugalsaria. Distt. Varanasi. 

... Applicants 

\'ers us 

1. Union of India, through General :,ianager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, ;‘ew 

3. Divisional Railway m,nager, N. Hly ha‘nah Yusuf Road, 
Allah bad. 

4. scrnicr Di visional Commercial superintendent, DHM 
Office, Allahab,,ri. 

•ie:cpondents 

15. Original A )plication no. 1227 of 1993 

	

1. 	Lal Bahadur, s/o Sri Manna, A/a 28 Yrs, R/o vill 
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Bhawarohi, F.0. sindhaur, Distt. Mirzapur 

2. 	Kishorfflal ,s/o Jhanna, Wa 32 Yrs R/o Vi11. Dhawaroh:.  

• 3incibaur, Distriet'Mirzapur. 

3. 	1.:ori161, 	Jhanna, A/a 30 Yrs, R/o Vill F.thawarohi, 

▪ Sindhaur, Distt. mirza ur. 

Dinesh pass. , s/o Sri Siavnat:..Prasad, A /a 32 Yrs 

Rio vill 	Naraini, Distt. Mind ur 

5. ham 5ubhag, 3/o Sri D. Singh, A /a 27 Yrs, P,/o 
vill Murahuan, 	Shikarganj Distt. Varanasi. 

6. Surd 1 Kumar, 5/0 Sri Bans hi Lal a/a 31 Yeras 
r/o B.F. 285 Ravi kagar Colony, Near tali Voanir 
1.°.ughalsarai, '',-,ranasi. 

AT.) iicants. 

Ver sus 

	

1. 	jnion of India through General Manager, N. Riy 'Rail- 

way Board Baroda House. New. Delhi 

	

2. 	Chief Personnel Of ficer, N. Rly Baroda House, New 
Delhi. 

3. Divisional huilway Man. ': ebr, Northern Railway, 

Nawac Yusuf Road, A liaHaccd. 

	

4. 	Senior. Divisional Ccrn.-nercial superintendent 
I,. Rly, Navab Yusuf Road, Allahabad. 

Respondents 

16. Original Application no. 873 of 1993 

1. Santosh Kumar DV:i VC' Cli 3/0 Late Sri R.M. Dwivedi 
Vill & Post sindthgra, District Mirzapur 

2. Randhir 	Sip S•N. Singh, r/o vill sultanpur, 

P.O. Makhaiel..,  ur Distt. ::au. 

3. Virendra Singh, s/osia s. Singh , r/o Viii liaMOLIf 
post RarnpurDhamave Ditt. 

Jitendra Bbhadur Sin§h, s/o sri „.Singh, r/o 
vill and post Rampir Dharnava, Distt. Allahabad. 

	

5. 	ban Vijai Singh, s/o 	Singh, r/o vill & port 
li.:impur Ma:nava, Distt Alionabad. 

	

6. 	Vinay Kura:- 	 s i .::ahesh singh a/a 22 Years 

r/o viii t. vpost Rc.Thrur, Dna:nava, Distt. Allahub6d• 

7. 	Nodha singh, s/o 	H. Bahadur, r/o vill chadpur, 

N 
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post Bhitaura, Distt. Fatehpur. 

8. imam Kripal singh 5/0 sri A .Singh, R/o Vill sahima Ul. 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rajendra Singh, s/c sri 	singh, a/0 
Badi Madari, post Siswan, Distt. Allahabad. 

10. Raghvendra pratap singh, S/o Sri V.Singh r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi cost 
Mahiddinpur, Distt. Allahabad. 

12. liardwar, S/o Ram singh, r/c vill and post KaunAia 
Distt. Azamdarh. 

13. Ajai Kumcr Srivastava, s/o sri (ate) Saheb Lal 
Srivastava, r/o Vill F. post sindthora, Hitt. 
MirxaHur. 

14. Anant Fathak, s/o S.N. Pathak, r/o B-24 G.T.B. 
Karelli Allahabad. 

15. Kunwar Surendra Singh, S/o J.B. Singh r/o Vill 
Bell Madari, post Siswan, Distt Allahabad. 

lb. Ramesh singh,_s/o M. singh, r/o vill and post Rampur 1 
Dhamava, Distt A ilahabad. 

17. S.K. Gupta, S/o K.L. Gupta, r/o 4 HB/107 3_nga "agar  
Colony Varanasi. 

18. Hishamuddin, s/o sri sahauddin, r/o 537—A Chanshyam 
Hagar Colony Allahabad. 

... Applicants 01/4  

Vers us 

1. union of India, through Seneral Manager, N. Rly 
Railw ay Board, Baroda House, N. Delhi. 

2. Chief fersonnel Officer, Northern Railway, Barode 
House, N, w De lhi. 

3. Divisional Railway anoger,  , Northern hailway, 
Nawah Yusuf Road, Allahabad. 

4, 	Senior Divisional ComrnErcial Superintendent, 
Northern Railway Allahabad. 

Respondtants 



C01) 

Original A pplication no. 779 of 1993 

1. 	
Mahesh Kumar, sfo sri H. Lal, r/c New Lasker Line, 

i,urana Baihrana, Allahabad. 

... Applicants 

Versus 

1. Tne Union of India through the General Manager, 
. 	_ 

northern Railway, Baroda House, New Delhi. 

2. The Divisional Railway Manager, Northern Railway 
Allahabad. 

..* 	 3. 	Tri, Senior Divisional Commercial Superintendent 
Northern Railway Allahabad. 

4. The senior Divisional Personal Officer, N. lily 
Allahabad. 	 - 

5. 
The Senimr Divisional Accounts Officer, N. Rly Allahal 

... Respondents 

II. Original Application no.746 of 1993 

	

1. 	Samarnath Singh S/o Salik Ram c/o vill Kureh—Khurd, 
P.O. Mugalsarai Distt Mugalsarai. 

	

2, 	Om prakasi Sharma, S/o Late Sri puttoo Lal Sharma 
0166 r/o vill Fars hurampur ( si katia ) P.O. 
Mugalsarai, Distt . Mugalasria. 

... Applicants 

Versus 

1. Union of India, through General Manager N. Rly 
Railway Board, Baroda House. "ew Delhi 

2. Chief personnel Officer, N. Rly Baroda House 
N. Delhi. 

3. Divisional A. lway manager N. Rly Allahabad. 

4. senior Divisional Commercial Superintendent, N. Rly 

Allahabad. 

... Respondents 

lg. Original Application no. 530 of 1993 

1. 	Ramesh Chandra, s/o Sri R. ..Tharap,r/o vill 
jmarganj P.S. Raipur, Tehsi Machlishahr, District 
Jaunpur. 

--- /2 



Rampur 

1. 	Shiv Shenker, s/o hair. Lakh,n, 
;ost .aura Distt. prati. garh 

r/H vill E.chdoul Khurd 

// 12 // 

2. Satya prakash, s/o-Adhya, a/a 30 yrs r/d 411 
Rampur Sawai, P.O. Rojupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna prasad, s/o Srinath r/o Gopalpur, 
Tehsil patii, Distt pratapgarh. 

4. Sri Pam Singh sic-5d Murali, a/a 29 yrs r/o 
Vill Behdaul Khurd, P.O. Surwan Misirp ur, 
Tehsil Patti Distt. pratapgarh. 

5. Uma Shanker, s/o sri Chote Lal rip vill Banbirpur 
P.O. Haipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, Sic sri Murali, //C vill Behdauhl 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

7. Girja Shankar, s/o sri Chh-ite Lal A /a 31 yrs 
r/c vill Vanbirpur, 10 0. Raipur, Tehsil riachlishahr 
Distt. Jaunpur. 

8. Rajendra Prasad, S/0 sri Ram Lal, r/cUmarganj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

9. Amrit Lal, S/o Sri n.ath 
Raipur, Tehsil Machlishahr 

10. Hira -al, Spo Sri Ram Nath, 
Raipur, Tehsil Machlishahr, 

viilUmarganj P.O. 
District Jaunpun 

r/o vill Umarganj, 
Distt. Jaunpur. 

P.O. 

... Applicants 

Versus 

P.O. 

1. Union of India through Genera 
Railway Railway Board, Baroda 

2. Chief personnel Officer, Nort 
House, lew Delhi. 

3. Diviiional Railway manager, N. 
Raod Allha,d. 

1 manacer, Northern 
House, New Delhi. 

hern Railway, Baroda 

Rly Nawab Yusuf 

4. 	Seni?r Divisional Commercial smerintend, nt, N.Rly 
Allaha ad. 

... Respondents 

119. Original Application no. 479 of 1993 

Lal, r/o vill Banvirpar 2. Hari shanker, sic) sri Ch:ittey 
post Rampur, Distt Jaunpur. 

3. Ham Bahadur, sic sr, Mohan Lai., rjo Purani Bardahi 
Bazar, Post ;jukundasaganj, Tehsil Patti, Distt. 
cratdpclarh. 
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4. 
Ram Ashrey, S/o sri Ram Adhart_r/o village sukhan 
Misirpur, Post Suvanea, Tehsil Patti. Ditt pratapgarh. 

5. 
Vibha shanker, s/o sri Chottey Lal rjo vill 
Eanveerpur, Post R-mpur Distt Jaunpur• 

6. 
Ram Khclewan, S/o sri Kandhai. r/o vill Sawai Rampur. 

Dost sarai Bika, Distt. Jaunpur. 

7. 
ham Dahadur, s/c sri R m Abhilash, r/p vill 
pup Kharagrai, post Suvnasa, Distt. Pratapgarh. 

B. 	Ramsh._nkci, S/0 	
Chottey Lal, r/o Danveerpur, 

post :;amLur Distt. 

9. 
Lalji, spo sri Matapher, A/o viii Meerpur, post 

Madhupur, Bistt. Jaunpur. 

10. 
Snesh Nath, s/o sri Mata Saran , r/p vill & post 
Silaudhi, Distt. PrataAarh. 

Versus 

1. 
inion of India through General Manage 

x, N. hly Railway 

Board Batoda House, New Delhi. 

2. 
Chief perosnnal Officer, Northern Railway, Baroda 

House, New Delhi. 

3. 
Divisional Railv.ay, !:,anager, Northern Railway 

Aliahabad.. 

4. 
Senior Divisional Commercial Superintendent 

Northern Railway 	llahabad. 

2f. Original Application no. .416 of 1993 

1. 
Kishan Singh, s/o sri Ram Naoina sinjh r/o Distt. 
',I yard Colony Qr. no. 702-0, 	

tgalsarai,  

Varanasi. 

2. Ramesh, s/o sri Ranji r/o vill & Vara 
p.U..Fsi.arshulamp ur 

sibtian post :,Ligalsarai, Distt. 	
na 

3. 
AshA Kumar Fandoy, s/o sri Balmiky pandey r/o 
Sibtian, parshurampur, P•O• Mugalsarai, Alina._?ar 

Distt. V.ranasi. 

4. 
Frem Kumar Srivastava, 3/0 sri 3.M, 

 Srivastava, 

r/o Loco Colony Cr. no. 128-K Mugalsarai, Distt 

Varanasi. 

5. 
Dilip Kumar Sinha, s/o sri Deep kareir Lal, 
R/0 Har)ur Colony Lr. no• 694-A ;:,ugalsarai, Distt. 

Varansi. 

14 

Ap.licant 

... Respondents 

... Applicants 
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Versus 

1. ',Allan of India through General Manager, N. Rly 
Railway Board, Barcda House, New 11- lhi. 

2. Chief Fersonnel Officer, Northern Railway, Baroda-
H -uuse, New Delhi. 

3. Divisional Railway Manager, Northern Railway 
Allababag. 

4. Senior Divisional Commercial Superintendent, Northern 
Hallway, Nawab Yusuf Road, Allahahad. 

Respon&nts 

21. Original Application no. 1036 of 1992 

1. 	Santosh Kumar s/o sri B.G. Sharma, r/o 146 	Loco colony Ali jar h. 

... Applicant 

Vers us 

1. Union of India through the ieneral Man=ger, N. Rly. 
Baroda House, New Delhi. 

2. Divisional Rai lway Manager, N. ?sly Al la ha bad. 

3. Secior Divisional Commercial Superintendent, N. eV Allahabad. 

... Respondents 

urigirtal 	p: licution no. 1303/92 

1. ..us 1.-1 I Ku::or Fandey, S/o 	Fandey, 
60 Bhenciari Stitior HO. Jaunpur. 

2. Sml. Jyoti Saxena, V() Sri H. Eaxena, 99/333, sisaau 9adha chaard , K,_npur. 

c Ennts . 
Vers us 

1. Union of India throtkuh General l',.tinager, N. lily Baroda House, New Delhi. 

2. The Divisional Railway ..1ana :er, Northern Railvtay 

- 
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3. The s;nicr Divisional Commercial Supdt. N. Rly 
DRM Office. Allahabad. 

... Respondents 

24. Original Application no. 1715/92 

1. Indu rabha Pander, i•o sri S.N. pandey, r/o 
94/1A Galla Bazar Tilharganj. 

2. Smt. 	 5̂c. , /o Sri 0.P Mishra, r/o 
62. Bhandari Station Road, Jaunpur. 

• . Applicant 

Versus 

1. Union of india through General Manager, N. Rly 
Borada House, New Delhi. 

2. Divisional Railway Manager, N. lily A 110.nabad. 

3. Senior Divisional Commercial Supdt. N. Rly DRM 
Office , Allahabad. 

... Respondents 

24; Original Applicction no. 133/93 

1. Kripa Shankar, S/o Sri V. Nath, Vill Mata—ka—pura 
F.O. Ram Nagar, Distt. Allahabad 

2. Jmesh Chandra, slo Sri s. Prasad, R/o Vill Tikari 
P.O. Bhamni Hitar, Distt. Nilahauad. 

ApplicLnts 

versus 

1. Union of india through General Manager N. lily 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad 

3r. Divisional Commercial Superintendent, N. lily 
DIC Office Allahabaj. 

... Respondents 
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26. Original ApH.ication no. b14/93 

1. Sri Krishna Rand Pathak, 5/0 Sri T. pathak, r/o 
vill. Amaon, P.O. Sahibganj, Distt. Varanasi 

2. subit De, s/o S.K. De, r/o. Uma Kutir, Station 
Road, Jaunpur. 

... Applicant 

Versus 

1. Union of India through General Manager 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly, Al 

N. fly 

la ha bad. 

3. Sr. Divisional Superintendent Commercial N. Rly 
DRM Office, Allahabad. 

... Respondents 

a. Original Applicator. no. 777/93 

1. 	satya prakash Mishra, S/o Sri R.S. Mishra, R/o 
A/a, 176 Krishna Nagar, Keedoanj, Allahabad. 

... Applicant 

Versus 

1. Union Of India through General Manager, N. Rly 
Baroda House New Delhi. 

2. 	The Divisional Railway Manager, N. Rly A llahabad. 

3. 9r.Divisional Commercial superintendent , N. Rly 
DRM Of:ice Allahabad. 

Res,.oncents 

29. 	Original A pplieulc,r) no. 457/93 

1. 	Shashi Kumar !:iishra, 	R.A. Mishra, r/o Vill 
Ghatwa iost Karchana, 	K3rcnana, Distt AllaLabad. 
Present J-ddress 134— Tula Ham Ragh A lichobad. 

fajendra prasad 	S/o Sr 	D.P. Mishra 
Viii Kasidahan, P-.)st Nathaipur , Distt. Varanasi 

J. 	Ancop Singh, S/o Sr' a.i. n;rnH, R/o Viii. and P.O. 
",Dgar Bhojpur, P.S. Antoo, Distt. Frata,,Dgarh. 

Appltcats 

 

Versus _ 
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1. 	

union of "India through General !;anager, N..hly 

Baroda House, New Delhi. 

Divisional Railway Alanager, N. Rly 

N. Rly L. 

3. 

Senior Divisinal Commercial superintendent 

4. 

Senior Divisional Personnel Officer, horthevn 

Railway Allahabad. 

5. 

Senior Divisional Accounts Officer N. Rly 

Allahabac. 

2q. Original Application no. 1028/93 

1. 	

Rajesh Kumar Tripathi, s/o Sri R. iripathi 

R/o 35A/7/1, Jayantipur, Dhumaggang ialahobad. 

.. Applicant 

Versus 

1; 	
Union of India through 
	

floral i,',anacI N. 

Baroda House, N. Delhi. 

G•

Divisional Railway :::anager, N. Rly Allahcbad. 

3

. 

3. 	

Senior Divisional Commercial manager, N. R
IY 

DRM. Office Allahabad. 

. . . nes pcndents 

Respondents  

Application no. 1243/93 

kash Dubey 

(Kakraha) 

3o• Original  

1. 	shiv Pra 

Nawapura  

S/0 S.D. Dwivedi, r/o Vill. 

• P.O. Fatehpur, Distt. Mau. 

Applicant  

Versus 

1. 

Union of India through ieneral Manager N. Rly 

Baroda House. New Delhi. 

2. 	
Divisional Railway 'ianager, N. R1Y Allahabad. 

3, 	

Senior Divisional Coanercial r,anager, N. Rly 

Allahabad. 

... Respondents 

16 
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31. Original Application no. 1362/92 

I. 	Pawan Kumar pandey, S/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South Melaka, Allahabad. 

2. 	Arun Kumar Singh, s/o Late Sri Ramkant Singh, Rio 
Vill./P.O. Kaju, Allahabad. 

... Applicant 

Versus 

1. Unidn of India through' General Manager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway manager, N. HI Allahabad. 

a. 	Sr. ;Divisional Commercial, superintendent N. Rly 
A llahabad. 

... Respondents 

32, Original Application no. 1511/92 

Suresh KUmr Srivastava, S/o Sri R.K.L. Srivastava 
r/o 364/60, Judhwal, Tilharganj Allahabad. 

t 
... Applicant 

Versus 

1. The' Union of India through General Manage rt  N. Rly  
Baroda House. New Delhi. 

2. 	Divisional Railway Manager, N. Rly Alla te .bad.  

3. Sri Divisional Commercial Supdt. 	Rly • JRM Office Allahabd. 

... ;des is ndents 

33. Original Application nc. 1609/92 

1. Sharda Eabu, S/o Shassit Lal, R/o i 
Allahabad. 65, Nakhas Kona, 

2. Asrar Ahmed, 3/0 Sri Ahrar Ahma 4 r/o 553 Attarsuiya Allahabad. 

Applicant 

Versus 

• -I? 

AW-MPTCUa 
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1. 	
Union of India through General y,anager, N.•hly 

Barcda House, New Delhi. 

L. 	

Divisional Railway .Manager, N. Rly Allababaa. 

	

3. 	
Sc_nior Divisinal Commercial Superintendent. N. Rly 

, 

Allahabad. 

	

4, 	
Senior Divisional Personnel Officer, Northern 

Railway Allahabad. 

	

5. 	
s-nior Divisional Accounts Officer N. Rly 

Allahabad. 

2q. Original Application no. 1028/93 

1. 	
Rajesh Kumar Tripathi, 5/ 0  Sri R. iripathi 

Rio 35A/7/1, jayantipur, Dhumaggang kllahobad. 
App Li cant 

Ve rs US 

	

1: 	
7,30i 3n of India through :.,,ncral ;;,anair: 

N.  blY 

Baroda House, N. Delhi.  
Divisional Railway :Aanager, N. lily Allahabad. 

	

3. 	
Senior Divisional Conmercial 1.'ianager, N. Rly 

DRM, Office Allahabad. 
... Res pondents 

V. Original Application no. 1243/93 

1. 	
Shiv prakash Dubey, SR) S.D. 

N 

	

	

Dwivedi, r/o 

awapura (Kakrana) P. Fatehpur, Distt. "',au. 

App li cant 

Versus 

1. 
Union of India through General uianager N. ;;;ly 

Baroda House. New Delhi. 

2. 
Divisional Rai lway M.ana ger , N. Rly Al lahabad. 

3. 
senior Divisional Connercial manager, N. Rly 

Allahabad. 
. Respondents 

Sits.t.\„, 

. hes pcnd en ts 
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31. Original Application no. 1362/92 

 

1. Pawan Kumar Pandey, S/o Sri 
A, Azad Nagar, South Malaka 

2. Arun Kumar Singh, S/o Late 
Vill./P.O. Kaju, Aliahabad. 

S.S. Pandey, R/o 161/5 
, Allahabad. 

Sri Ramkant Singh, R/o 

  

... Applicant 

Versus 

1. Union of India through General Manager N. Rly t  
Barbda House. New Delhi. 

2. DivisionalARtihey ::,anager, N. RI/ Allahabad. 

a. 	Sr. ,Divisional Commercial, Superintendent N. Rly 
A llahabad. 

... Respondents 

31. Original Application no. 1511/92 

Suresh !Omer Srivastava, s/o Sri R.K.L. Srivastava 
r/o 36A/60, Judhwal, Tilharganj Aliahabad. 

1.  

... 	Applicant 

Vers us 

The Union of I ndia through General manage r. 
	N. Rly Baroda House. New Delhi. 

2.  Divisional Rai hay manager, N. Rly Alle hi bad. 
3.  Sr • Divisional Commercial Supdt. N 

Altahabd. hly 

Res )c 

7 JRM Office 

ndents 

33. Original Application nc. 	1609/92 

1.  Sharda Babu, s/o Ghossit Lal, R/o 
Allahabad. 

) 	65, Nakhas Kona, 

2.  ASTar Ahmad, S/o Sri Ahrar Ahma 4 
Allahabad. r/o 553 AttarsOiya, 

App. ii cant 

larliette 

Versus 

-/7 
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1. union of India though General Manager M. Rly 
Allahabad. 

2. Divisional Railvay manager, N. Hly Allahabad. 

3. Sr. Divisional Commercial Supdt. N. Rly A llahabad. 

... Respondents 

Original Application no. 1628/92 

1. Vijai Kumar Sinha, S/0 Sri D.N. Lal, r/o Hapar 
Colony Cr. no. 694—A ;:iughalsarai. 

2. Sunil Kumar Sinha, sic) sri V.N. Lal, R/o Cr. no. 
693—B Hapur Colony Mugalsarai. 

3. Narayan Dutt Dubey, S/o Late Sri K.D, Dubey, r/o 
131-3H, First Avenue, Railway Colonyi, smith Road 
Allanabad. 

... Applicants 

Vers us 

1. Union of India, through General Manager, N. Rly 
Baroda House. New 11-1hi. 

2. Chief Commercial Superintendent, N. Rly Baroda House 
New Delhi. 

3. Divisional Railvay Mananger, N. Rly Allahabad. 

4. sr. Divisional Commercial Supdt. N. Ely Allahabad. 

. 	Respondents 

35. Original Ap Ldi c(As on no. 166792 

1. 	MithL sh Kumar M: shra, s/o 3 i 	Mishra 
r/p 41—C Baohambari Road, Tilak Nagar, Ailahabad. 

sharad Dhyani, s/o Late Sri G.P. Dhayani, 
C/o S.P. Dhayani, Prayaa Sangit sa:dti, 12—C Kamla 

hru Road, Allahabad. 

3. 	Eamji Verma, S/c Sri h,N. Verma r/o House no. 
173/6 hailv.ay colony no. 1 subedarganj, Allahaba 

.d.ppli cants 

20 
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Versus 

1. union of India through General Manager, N. lily 
Baroda Huse, New Delhi. 

2. chief Co:amercial superintendent, N. Rly Baroda 
House  New Delhi. 

3. Divisional Railway Manager N. Rly 

4. Sr. Divisional Commercial supdt. N. Ely Allahabad. 

..espondents. 

36. Original Application no. 1773/92 

1. Vinod Kum t r S/o Sri R.Y. Ram, r/o C 757, GTE Nagar 
areli Allahabad. 

2. Virendra Kumar, 5/0 Sri R.S. Earri IV° 2 /B/76/C/ 
1003, Allapur, Allahabad. 

Sanjay16'1Sr Srivastava, sto ri id. Srivastava 
r/o 140B/5A, Ch,kia, P.O. GTE Nagar, Allahabad. 

. 	Applicants. 

Versus 

1. :n of :India through General :■1.ana--!er, 	my 	.- 
mew celhi.  

2. The Divisional Railway Manager, 	Allahabad. 

3. S Divisional Comml. supdt. Northern Railway 
D, Office Allahab-ad. 

3I. 3riginal A 	lication no. 1821/1)2 

1. 	Sudnir Kum,.r /sto Sri Eridaya Narain south ,yf Janta 
Road, Kew Yar, Distt. Patna, Fresent Address. 
101 Anand Bagh Old Baiharana A11611“bad. 

Applicant 



Versus 

1. Jnior of India through the 
Baroda House. Allahabad. 

2. Divisional Rai lv,ay 1[anager, 

General Manager, N. Rly 

N. Rly Allahabad. 

3. 5r. Dvisional Coqrnercial Supdt. N. Rly. .,11ahabad. 

4. SE. Divisional Personhal Officer, N. :dy Allahabad. 

5. Sr. Divisional Account officer, N. Hly 'liahabad. 

Respondents 

37. Original Applicaton no. 1325/92 

1. 	
Virendra pratap Singh, S/o R. Singh, R/o ::kurahan, 
post Shikarganj, Distt. Varanasi. 

Virendra Bahadgr Singh, S/o Sii H .B. Singh, H/o 

Viii j-rempur, Post Chakia, Distt. 
Varanasi. 

7,onan prasad, s/o sri Leiji, R/o 
shikarganj, Distt. Varanasi. 

Brij Raj Yadcv, s/o Sri R.R. Yadav, R/o Vill 
M,urahan, post shikarganj, Distt. Varanasi. 

Krishna Mnrari, Sinhh, s/o Sri R. .1urat, r/o 
will 	han, post shikaiganj, Distt. Varanasi. 

Vill urahan, post 

sarendra latap Singh, S/o Sri R.B. Singh, Rio 
Pre, urpost chakia, Distt. Varanasi. 

C\Ct\)-  
.. 22 
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)pion cyf -India through Gneral ;lanager, N. Hly 
baroRa House. New Delhi. 

Divisidnal Rai lv.ay 14anager, N.Rly All';'.-la ba d. 

Sr. ivinional Commercial supdt.N. bly 11l&habad. 

Sr. Divisional person:nal Officer N. Rly Allahabad. 

Sr. Divisional Accounts Officer, N. ltly Allahabad. 

iespondents 

3E. Original mp 	ti on no. 1322/92 

1. 	Aran Kumar, S/o Sni G.P. Srivastava, i/o 101, 
016 Eainarana Allahabad 

licant 

i. 

2.  

3.  

4.  

5.  
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Versus 

1. 	jnien ci India through ,L,eneral manEoer, N. Ftly 
baroda House New De 

bief Commercial Superintendent, E.. 'iffy Baroda 

House New Delhi. 

3.  Divisional Hai lway Manager, N. T-cly Allc 

4. Sr., Divisional Commercial Superintendent , 
N. Rly, Allahabad. 

Respondents 

Oilgina 1 Application no. 1231/92 

Alok Ku Jr ,Sinha, Yo Sri f].P. sir ha, r/o 233, 
Old Bairahana, Allahabad. 

2. 	-Srivastava, S/0 Srl-  Um Prakac•n, r/o -tt5/51 

.-1;014-15aricla Phaepapur, Hirrizat.gano A llahabcci. 

• licants 

Versus 

1. Union of India through :ener 	 N. Nly 

Baroda Houss, New D: ihi. 

2. Divisional Rai lway Manager, N. Ely Allahabad. 

Sr. Divisional Commercial Supdt. N. Hly A lla h Dad. 

liespendc nts 

441. Original Application no. 383/92 

	

1. 	shwetank Verma, 	Sri H.P Verma , r/o 2t), ihes ki 
Satti , Khuldabad. Allahabad. 

it )iic ont 

Versus 

	

1. 	:jnion of Inida through 	nera 1...:.rarer N. hly 
Low;e, New 

	

2• 
	Jonera 1 2,;anacitr, 	 lvay 1Thawan ( Haroda 

I jDus e) , 	v% 

• • • 

- - 7.3 
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3. Chief Commercial Supdt. N. Rly, Pail Bhawan, 
Baroda House, New Delhi. 

4. Divisional Railway ;:ar,3,er, N. Rly, DRNI Office 
Allahabad. 

Sr. Divisional Commercial Supdt. N. hly, Allahabad. 

... Respondents 

4Q, Original io.:Lcati or no. 643/94 

	

1. 	shiv Dayal pandey, ./o Late Sri Pt. Krishan Pandey 
r/o Block no.27/10, Labour Colony, Naini Allahabad. 

... Applicant 

Versus 

3. 

The 'Union of Inida thro igh G'enera 1,1anager , N. 
Baroda House ..21--ew Delhi. 

Divisional
. 
 -Ranina_y__Manager, N. my nlla ha bad. 

Sr. Divisional Commercial List-lager, N. Rly Allahabad. 

hopsondents 

4g. Original Application no. 61/94 

1. 	Santosh Kumar Sinha, s/o L.J. Sinna, a/a 32 Yrs. 
r/o Vill Kanharpur, P.D. Khardan, Distt. Varanasi. 

... 	Apo li ei:nrt 

Versus 

1. union of India through 3eneral anager, N. Rly, 
Baroda House, New Delhi. 

2. Chief Commercial Supdt. N. Rly Baroda House, 
New Delhi . 

3. Divisional Railway manager, 	Rly, Allahabad. 

4. Sr. Divisional Commercial Supdt. DRIN, Office 
Allahabad. 

Respondents  

- 2_ 1.1 
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44. Original Applicti on no. 394/93 

1. Anand Singh, 5/0 Sri S.L. Singh, r/o 524—A, Traffic 
.1;clony Allahataad. 

2. Raj Kum r Singh, S/b Sri 
	

Day"l JinQi., r/o 5— 
;A.G. 	AilahaL, d. 

3. ..ai praKash Singh, 3/0 ;ii 
	

Singh, r/e 5; .3. 

Allah.bad. 

4. Santosh Kynar Singh, 3/3 	 r/o 5— M.G. 
Marg Alla5a tad. 

S.K. Singh, 3/0 r..B. Singh, r/o .1.3/3 Karel.= Bar. 
Colony, ...;110nah,:id. 

6. Jmpsh pratoc, sirch, s/o. Sri 	 , Retd. 
Principal p.B. inter C.ollege. 

7. junil 'Kumar Singh, VD Sri J.E. Sinon, 
Gujaria, post lirayadeeh, Distt. Pratapgarh. 

n. 	Anil Ku .tar sina, 5/0 Sri R.P. Singh, r/o 
aujaria post .13rayudet- ha, Distt., prata L.:garh. 

_

. _ 
-_, chapdan Adhikasis  l'-o±„.risri N.N.Adhakari Tip 1 

695-5, Loco Colcny Allahtabad: 
Late 

10. Sunil Kumar Baru., s/o Srib.C. Baru., r/o 39 R.N. 
Naaar All-habad. 

11. r,64ja1 Kumar Srivastava, s/o sri R. B. L. iriv,s toy., 
r/o 152 Balua Ghat, All.hasad. 

12. ;,lukesn Kumar Srivastava, s/o sri td.5. Srivastava, 
R/o 128 :.',atiyara Road, Allahab. . 

Applicants. 

VeL- S us 

1. Jnicr, of India, t.nrcigh General Manciper, N. pay 
Eo&, barod. House. New Delhi. 

2. Shaef Fens onna 1 'Officer, N. fitly Batroday riouse, 
New Dihi. 

3.  
3. 	Divisional Railway :•.,La-nt.cter,  , Pi.  Rly 	na bad. 

4, 	Sri. Divisional Commsrcial Supdt., N. hly 
A 1 liana bad. 

... 1\ es pondents 

4E. Ori gina 1 App li cation no. 633/92 

L. 	Ramji, s/o Late Sri LalaRam, r/o 61A/1 Telia 

Allahabad. 
Applicant 

- - as 
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Versus 

I. 	
Jnion of India, through General . an :3e r, N . Rly 

beroda House, Mew Delhi. 

2. 
The Divisional 'Rai lv..3y !i,ana ger , :.:. hly. 

Alla naba d, 

3. 
sr.•Divisional Commercial Supdt. N. Rly Allahabad. 

... Respondents 

Orioinal Application no. 706/92 

Dipak Kumar Singh, slo-Sri (Late) B. sindel, r/o 
1B/BA Bhanohambri Road, Allapur, Allahabad. 

2. 	
Akhter Naim Siddique, S/o Sri N.U. Sidoique, r/o 
174 New Mehdori Colony, Allanabad. 

3. 	
Mohd. Kaleem, 5/0 sri Amir Uddin, r/o Vill patulki, 

p.p. Kanehti Distt. Allahabad. 

4 . 	Dilip Kumar, s/o Sri A.P. 
•Srivastava, RP) 9 Elgin 

Road, Civi1 Lines, Allahabad. 

C/o Sri L.N. Srivastava, 
Colony, Allaha:>ad. 

... Applicant 

Versus 

1. 
Onion of India throigh Secmtory, Railway Board, 

Safi Marg , New De lhi 

2. General 1.P:anager,  , b.. Fly Rai Tway pnav:an, Baroda 

'. =souse) new 

3. Chief Cdr-ne rd. a 1 'Saida. N. hly Rai 

(6arodL cruse) 

4. Ldvisional Rai lv,%3y manager, N. R1 

5. Sr. Divisional commercial Cupdt.  

Office, AL,113hdbad. 

• • 

4. original 	
no. 648/92 

spondents 

J. Km. Shashi Srivastava,  
r/o 347, L1G Govindpur 

6. 	Suresh Pratap Singh, s/o sri Ram NEsh Khera ,Dish. tt 
Vill Chand Kamaniya, P.O. Khutj P.S. 	

, 	. 

Allahabad. 

vay Bhawon 

y Alla ha ha O. 

N. hly,  , 



// 26 // 

	

1-. 	Ram Murtec., S/o 	;,al, r/o 71 A Dale AIldLur, 
Allahabad. 

• • A: 	ants 

Vers us 

inicn of India through General ;:anager, IN. Ely 
Baroda Rouse, New Delhi. 

2. Divisional Railway Lianaer, N. 	AllabaLad. 

3. Senior Divisional Commercial Supdt. 	7:ly Allahaba A. 

... 

 

Respondents 

49. Original A pplication no. 731/92 

	

1. 	Raj, Kumar iishra, S/o Sri K.K. :;ishra, r/p 
26/10, shiv 	 ghat-pan, Allanabad. 

	

2, 	Frank .ichard Menesse, S/o Sri 	Menesse, 
944p7

' Old ,I;umfordgani, Alla nabob. 

... AP. licant. 

Ve rsus 

1. Jon of India, th rough ieneral Mara e , N. Ely 
Shay., an, i3aroda House, New Delhi. 

2. D visional Rai lway Manager, N. illy DRt.r1 Office, 
At 1, na bad. 

3. senior Divisional Commercial Supdt., DEM Office, 
N• v‘ab Yusuf Road, Allahabao. 

Respondents 

49. Original A pplication no. 736/92 

	

1. 	Pratcash Chandra, ijaneley, S/o M.D. Fandoy,r/o 
Vill & P:st Dubawal, Distt. Aliababad. 

ipplicont 

Vers us 

1. 	"Jni cin of India, thre.. 	:re tary , Railway ;board, 
New Delhi. 

.eneral :,:anager, N. 
House) Lew 1.elhi. 

• 

LI 1' 'Railway Ehav,c,n (Baroda 

  

  

- 2 7 

• 
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3. Chief Commercial Supdt. N. •R1yRailway Board, 
New Delhi. 

4. Divisional tailwcy 	 No. Rly 	Of:I 

Allchcgcd. 

Divisional Commercial supdt. N. Rly, Sr. 
Allahabad. 

:Responcen 1.5  

5t'. Original Application no. 80/92 

1. 	Sulab -ham, 3/0 	Caur, i/0 vill. Sonepur. P. u. 

O. sencpur, Distt. Jaur,,.ur. 

... Applicant. 

Veisis 

1. 
anion of "India through Seneral ::.anager, N. .•y 
Earoga House. rew Delhi. 

2. Divisional Hailvy Manager, h, 1y, AliohaLad. 

Sr, Divisional Co nercial supdt. N. sly, Di44 
All,haoad. 

•HesRongent- 

51 • 
Criginal Application no. 961/92 

1. 	Durgesh Mani ::,ishra, 	
Sri C.P. ishra, Rio 

433-KL Kydganj, Allahabad. 

Permeshr Prasad Trivedi, s/o Sri R.K. Trivedi 

r/o 	Bahadurganj, Thakur Din Ka Hotta, 
Distt. A llahabad. 

3. H.endnra prasad Mishra s/c Sri K.P. Mishra, r/o 

577-A 	Easti, Nets Nagar, Distt. allahatad. 

Applicant. 

Versus 
Union of India thrcuoh Seneral ;tanager N. Hly 
3aroda House, Lew De hi. 

2. Chief Commercial Supdt.,N. Rly Baroda House, New 

3. DivisionL1 hailv,ay Manager, 

4. c;enicr Divisional Commercial Supdt. 	Cflice, 

N. Rly Allahabad. He.pondents 

N. Hly Allahabad. 



// 23 // 

5/ Jr' ginal Applf, cmtion no. 367/92 

1. 	Dinesh lrasad landey, s/c sri 	Fandey, r/o 
vi 11 . 	lvyan 	F.O. ri.ahara , Di r tt . 	zepur.. 

li cant 

Versus 

1. inion cf India through General ::;anuger 	Rly 
New Dclhi. 

2. Divisional Rahway Nianajer, 	Ely t,lianabad. 

3. sr, Divisional SaT,:-,crcial S ;pdt. N. Ftly 

Recponcents 

53. Original Application no. 1203/92 

1. Krishna Lal s/o sri 3. sahci, r/o 12/14 
S.G.I.C. Conround, 

2. flthendra singh s/o Sri U. sin h, r/o 2/45, Rama 1\ nd 
LeHar, .'.atiyara Road, Aliapii , Allahubuci. 

3. Huri shanker Singh, s/o sri iiain fiutar Singh, r/o 
2/45, Hama Nand Hagar, J.Iatiyara Road, Allahabad. 

4. Fej :iahadur Ram, S/o Sri Dal Sing6r Ram, E/o 
Baghamberi Road, ilia ur, Allahabad. 

	

5, 	Yogendra kath,s/o Sri Dudh math, r/o 535, Colonel Gurj 
frillahahad. 

Ap ticants.  

Vers us 

	

• 1. 	Jnion of ]ndia through general Y,ana,i;er, P.. Rly 
Baroda House, blew Delhi. 

2. Divisinal Railway iiiana Ter, Northern Rai IsAay. 
Allababad. 

3. sr. Divisional Commercial supdt., N. Ely Allthauad. 

s_cnoents 

erg, 

- 
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54, uriginal ApplicJtion nu.1207/92 

i. 	
Sunsh Ch;,ndra Jupta, S/o sr: heja Rum Gupta, 

r/u 213, hew Rev.,a 	
-Leader hooC, 

mKuor 

2. 	
PeItho Safthi Dobdar, s/o sfi R.K. Dobdar, 294, 

puf, mlikhe:bac 

Versus 

	

1. 	
inion of India thr agh seLeral 
	r, 1.. Bly, 

berodd Rouse, h. Delhi. 

	

2 	
Divisional Bail_wa; :•, n T.er, 	

-1i 

	

. 	

Allehabad. 

3. 
Sr. Divis:enal Commercial SU dt. 1

,.. Nly Aii habdd. 

... .‘eseondcntz. 

5p. 
,irigianal A plieetion nu. 1345/92 

1. 
KrishanaKant Srivastava, S/fl

u sri (,.ate) tinni Lal 

Srivastava, r/o Rama hanc Ndpar, Bhardv..aj puram 

Allehatad. 

smt. isha Hani sr1vaslava, w/o Sri D.C. rivastava 
2.  

r/o 5201(L 
Kydganj, Allahabad. 

ei. 	
Racesh srivastdva, 3/0 3!i Kripa Shenker, r/o 
72- C/2, 1:.atiara Road, Bharadwaj Pura

:;, Allahabad. 

Gn Shya:1 Singh, s/o ari U.Asing,;,
sihg, R/o vill haraya 

i-i  npur, Pest shivgarh, Distt. Allahabad. 

5. 	
Brijesh KUM8I Ponday, 5/3 sri S.K. Pand2Y, 
r/o 46, Kuncha Rai Sanga prasad, ,:!a1viya ;.agar, 

AllabaDad. 

Versus 

1. Jniin ef 	Thrp 	;en 
eral a:iezer, 	Rly 

aroda 'Rouse, New Delhi. 

2. 
Divisional Ra lway ::,ander, 

Sr, Diviional Commercidl 	
Rly, Alldhabad. 

\ • Respondents 

- -36 
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50. Original Application no. 1344/92 

1. 	Vinod Kumar Srivastava, S/o Sri R.P Srivastava, 
rjo 751, Huir hoad, nc-japur, AllahaL.06. 

▪ Applicant 

Versus 

1. 3ni:)71 of :India throunn Genc?r a 1 1 anaier,  , 	Ely 
Larcda House, New Dclhi. 

2. Edvisi ma. Rai lway 	 HIV, 	al cnabar;. 

3. sr. Div:Eicnal 	 supdt., 	 lanabad. 
t. 

▪ ises...cnacrti 

7. Ori gina l AHidi taton no. 1230/92 

sjo Sri S.H. Jr: .addin, 	o 
781/o, 3hansnyemciagal, Eail,ray Ccl.any, A 12 	ad. 

Dheerendra bath Saxena, sjc Sri 	no :.ctn Saxena 
Flo '46-21-A/7 Raman Ka Fur?. 	Sulem Sarai, Adlahabad 

• HIls&nts 

Versus 

1. 	Jni Jn of India through General ::,anager, 	4.1y 
Laroda House, New Delhi. 

r- 

DiViSiOnal Railvay :.reneger, N. Jay ALI.Er,c3tad. 

3. Sr. Divisional Ccrcercial sJperintnde-t D.. Rly 
Allahabad. 

• liesi.dnderts 

original A p 	 no. i23,792 

pre':: Sh:Inker, 	.:;ri 3. in,nker, r/c 6/31 Kala 
panda, Hi, L 	 AJla Hd Do 

2. 	Ker:ieshwsr ath 	 s/c s i Ram 131- : iro 'a Lagar 
Lucknov;. 

Versus 

1. Uni on of India throgh Senrn-a 1 anader M. rdy, 
aroda House. Alla hat: ad. 

2. Divisional Railway Manage:A, N. Rly, Allanabad. 
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3. 	Sr. Divisional Commercial Supdt. N. illy Ananabad. 

• Respondents 

 

Original Application nu. 647/92 

Varun 	shukla, s/o_ 	 Shuicla, .r/c 
'79 A Minhazpur, Beni Ka Hate, 

 

licant 

••, 	 Vers us 

1. 	on of India through SoneJ 	 , N. Rly 
Earoda HouPe, New Delhi. 

2. 	Divisional Railway :..Ianaer, N. lily, Aliahabac. 

3. 	u:r. Divisional Con,r.lercial $updt. N. Lly 
Al le ha bad. 

... Respondents 

p- 
6y, original Ap licaticn no. 494/991 

i. 	s:iresh Kumar s/o Sri rulsi Ram r/o 25, Lukas Cianj, 
Alla 'nabad. 

ant 

Versus 

1. uni n of :nida through Seneral Manager, N. lily 
Earoda House, New De lhi,  

2. The Divisional Railway Manager, N. Rly, Allahabad. 

The Senior Divisonal Cc,, ercial Supdt. N. lily 
All habad. 

4. 	SI 	Divisi nal Personnel Officer, N. Rly, Allanabad. 

Sr. Divisional Ac - ounts officer, N. Rly Alichdoado 

• Res,-, ondents 

al, Original Applicc.ti on no. 495/92 

1. 	Ranjni Kant Patel, 3/0 Sri Chandra she bar., R/o 
2, Rama I.:and Nagar, Al.lapur, 	Allahabay.. 

• Applic(3nt. 

- 32_ 
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Versus( 

jnion of India throgb the Senelal .Wianeger, N..Rly 

Lui0d 5  :louse, New Delhi. 

u,anager, 	
Allababa3. 

3. 
3eniro Divisional commercial supdt. N. Ply Allahabad. 

4. 
3r. Divisional Peisonnel Officer, N. Ply All-ahabd. 

J. 	
S 7 Livisional -ccoints Officer, N. ply AllcheLad. 

Respol ,:2'3c to 

62. 
Api:.lic,tion no. 513[2 

Prabha Shenkar Yadov, S/L,  Sri R.P. Yadav, r/o 

10 Thron hill Poad, Allanabad. 

.. Applicant 

Versus 

1. 	
anion of India through Genera. 

id:Jager, 	 ply 

Baroda House, ?dew Delhi. 

2, 	Divisional Railvkay r.31-.2.CI, E. Ply AllahaLad. 

3. 
Sr. Divisional Commeercicl Cupdt., N. -:ly Allah:it:ad- 

4. 
Sr. Divisional Perosnnel Officer, N. Ply Allahabad. 

5. 
Sr. Divisional Account Officer, N. Ply Allah

.ned. 

... Respondents 

Gri3inal Application 
no. 537/02 

Kuicr Srivastava, 	 sli V.K. Srivastava, 	 li 

r/3 Ply Cuarter,sul,,rc;_i-j, 	
aba.h 

4. 	:rakash ShL.ndrc 1-0E6:ay, 5/0 	 , r/3 

191/34 p3:roop PjI, Allanabad. 

3. 	Rakesh Pictap Singh, 3/0 sr' P.P. 	 h/0 

vill L P.O. Kotwa Tehsil pnu:4ur, DirAt 

4. Eha 	 K 	 K  ratji 	Lrc. , s/o sli 3.i. 	hsrc, rio 

:2,11cncbcid. 

Applica t . 

%Tors 

--33 

1.  

2.  

1. 

63 



Accounts Officer, N. 1,1y Allahabado 

Ipsioondents 
Sr 
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I* 	UniD 	jrdia throuch Secretory, hallway Board 
Roil :Nan, i,(1A 

2.  .senerol :::flJacr, N. hi y :erode :-jau:e, Nev: Delhi. 

3. Chief COMME rclal supdt. N. .Ri Roroda Noose, 
ew Delhi. 

4. 9V2 sina1 Rai?wai ,kisna. 1, N 	'2,1,DR!,  Office, 
AJlabab3d. 

senior fliviional So=erdidi srpOt. N. Ri.)- As,-ciado. 

Linn supdt. N. Riy Alichebed. 

Responoreno 

6,4v 	 ,i_plicatThor, no. 632/?? 

,:.alaya Kant, s/P on S.K. Szivactay., r/o 
Dachambari :ousirs:. scheme, Ehredwajpurat:, :llahaOur, 

... Applicant 

Vercus 

1. Union of India, thror'jh Tener-1 anader, N. Rly 
New Dolhi. 

2. 1V13i01ai feilay :ana,rjer, N. Riy, Yolahcrod. 

	

. 	senior Divisional Soimercial supdt. 	Rly Alichabod. 

... Respondents 

614. orinnal Application no. 476/?2 

shosnil 	srivnst9va, 'in Sri U„,ksh7rir=h Fr6366 
slitv"steva, r/o 155 oa)a:::sari Sr ih :iraRian 

App nc.Lint 

Versus 

Union of India throunh Sc.neral 	 Railway 
SaropO. Touce  Pew Deihl. 

	

2. 	Divisional hallway onacr, N. AilovicOad. 

3. 3r, sivisiunal scmuercial. 	 hly Allohabad. 

4. sr. Divisional personnel Officor, N. rly AllohEivad, 

.1 • 

1. 
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66 	u/1.-,Jncl i.,pplicotfpn no. 477/92 

1.A.:on 	3/0 311 
7.auch, :,11shatad. 

42 , s.cto gi ka 

1. Unisn of india thrcigh General anajer, 	. Rly 
Barooa ouse. New Delhi. 

Roflv.,sy :ena -rer, . 

3. 	Sr.Divisiursol 	 Supdt. I. 	laneca(.. 

:r. Divicianal F erosnnel 	 kly Alia abed. 

Sr.n DiVi7i01-161 ACCOUntS. LffiCer, No t 

cles t;onacn,s 

oq, Jri Sid AppLication no. 221/93 

1. p Fairs Singh, S/0 Sri 	Singh, rig 7=.i;:)or 
Sekaidih, Distt. veranasi. 

2. Rajesh i:urciar Singh, s/c sri 	r.inoh, //a 
To)!.or post sakaldhl, 	Sakaldih, Distt. Varanasi. 

• • Applicant 

Versus 
1. 	gniun « India thro/gh General ;:ianager, 

Railwey i:oorc4 Baroda House. New Delhi, 
• PlY 

2. Ch fCocez6al Slipdt. N. jay 1.3.:fl;do I;oose. ..‘ew Delhi 

3. s d sicnol Ra,ilway 	 :Ili AUaL,d. 

4. sl. :ividorsal 	 Suodt. 	. 	z w3 w. .Lad. 

. Original Applicatior. no. 220/93 

1. 	Sanjc-Ly :caroin Prasad, 5/6 Sri R.L. Prosed, r/c 
22 Leth no. 1 Lcw 	:1,ughalsor6. 

Nati ar3in prasad, 	 R.c. Piasad, r/o 
viii osalpur, i:ost Charaon, Distt. Varanasi. 

...Applicant 
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Versus 

1. Unio,-; of India, through sene"al Manager, N. Rly 
Railiegy Board, :3"roda House. 	Delhi. 

2. Chief Commercial Supdt., N. lily Baroda House, 
New Delhi. 

3. - Divisional Railway Manager, !: 	Allahabad. 

sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

... Respondents 

69. 	ri final Applisritio: no. 219/93 

1. Ram Singh Yadav, 3/0 Sri F.A. Yadav, r/u Vill. 
PuraLhargftal, P.O. Suhansa, Tehsil -Patti, Distt. 
Pratapgarh. 

2. Shanker Yadav, s/o Sri R.L. Yadav, r/o vill. 
Behdaul Khurd, P.O. Laura, Tehsil Patti, Distt. 
Pratapgarh. 

3. Om Prakash, S/o Sri R. Dular, r/o Vill. Behdaul 
Khurd, P.O. Caura, Tehsil Patti. Pratapgarh. 

4. Vasudev, S/0 K.N. Yadav, r/o '411. Kudia—ka—pura 
Tehsil Vachchalisahar, Distt. Jaunpur. 

... Applicants 

Versus 
1. Union of India through General Manager, Northern 

Railway Railway Doard, Baroda House. 

2. Chief Commercial Supdt. N. Rly, Baroda House. New 
Delhi. 

3. Divisional Railwa y Mon. te"-, N. Rly AllaHabad. 

4. r3r. Divisional Comm?rci.JI Supdt. N. Hi, Alahabad. 

Rosl)ondentc. 

7q 	Origianl Application no. 197/93 

1. Chet Singh, s/o Sri 	D,i.hadur gingh, r/o Vill. 
Dust semraha, 	vc;ranasi. 

2. shiv KJm- a",mishra, - s/o Sri 	miGhra, r/o 
Vill 	:- Tatihar, Pest Deonahti, Distt. Alle.absd. 

3. Vinod Kurm"r 	s/0 sii 	 r/o 
Vill Fla.:Y:1, post semradh, Distt. Vt7siiaci. 

- -.36 
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4. 	1-1a;:es1-1 Chandra 1ripathi, s/c■ :ri .J.  

r/0 vill. 	 P,st 	 4113.16 ad. 

3hyam Krishan Dwiveda, s/L 3]:a V. 	 r/o 
will. Topo, 1.6L5h6Wh, Dictt. Alla: 

Aicplicant. 

i • 

Versus 

Jnion of India throogh sneral 
Railway Lhavvari, Barodc 1:oase. . 

0-ief Conmercic:1 Sup, t. -Daroda 

ev: 	lhi. 

.louse, Delhi. 

	

• 
	Divisional Railv:cy 	L. ai.y  a AliaLabad. 

	

4. 	4enis; 	 707artercial, :Sundt. 	Rly, 
LrS,I ui 	knanatao. 

Respondents 

	

71 44; 	Original Application no. 162/93 

1. Preis. spanker, S/o Sri 3.H.N. Pandey, r/q 45 Gari,.■rer: 
Tola, Allahabad. 

2. Sanjay :Tamar, srivastavc, s/o sli (L_-Le) R.P. 
srivasteva, 1/0 16/11 I:ew sohhbatiabaqh, Allahatad. 

SHtam Adhikar, C/o Sri N.M. Adhik,tri. 
',jeep Colony Allahabad. 

	 1_ , o595-{  

Jngdisb prasad.srivastava, s/D 
Srivastava, .r/c 	Caripaia, 

5. 	iLajendra Saiasv.at, o/0  ii p.s. 
63 3a/iv•s:: Tcla, 

o. 	Cb:n Prakash Srivastava, 3/ r' sra 
t/o EA:3 (54) •aqhai,L;ri Colony 

bhilesh Kan- cr Sr ivcstavc 7. 
55/3 

Ashutosn 
1/o 9b/11 Sarvoc.:5Ya 1\32,ar, 

3-1y:i_51JV:11  
::/ J 7.r 11 	E.L.",70ec j  3 . 	AilLyriabac,. 

10. Veera :Kumar vc.z.:1.'n-la, 5/ 0  3i 1(.5. V=.i- Mi3, 
150/172-A hatiyer a Road, „11::-IL-.ct;d. 

an ts. 

v2rsus 

I. 	Union 	 thro ;gh 3eaenal Ltar,ager, 1,. aly 

%1Crc - 
- -3? 

3.  

4.  sra( -ate) 
Alianatc6. 

Sarasv.L.t, r/o 

ivasteva, 
3/3 Aliapur Allahaba 

Sri T 

.C.3. 

ivasta 
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railway 3oard, PHroda house, At 1:ew 

2, 	chief personnel ,i -ficer, 1.o there 2ailway, 8arocL 
douse, Lew Dc 

3. Divf,aional Railway ;.ar:arjer, 	Allahabad. 

 

4.  
,senior Divisional commercial supdt. 

   

ResponJants 

Al_Tlication no. 161/93 

1. Lhec Kumrr Yaclav, s/o sii P.L..Yadav, 
Alapilgah. 

2. Shailen6ia Sahai 	s/o Sri B.p. Vcrma, r/o 

301/41-A/9E Mak lager, Allahabad. 

Km. riajeshwari, D/0 Sri Ram Dass, r/o 2/92-A 
liamanand Yager, AllahaL,:,d. 

4. .roil Kumar srivastava, s/o sri A.N. Srivastava, 
r/o 127 laatira hoed, Allahabad. 

5. Rajesh Kumar, S/o S i S.P.L. Srivastava, r/o 
siivastava, Sudamadih, DhanLad. 

O. 	Awadosh 	 S/o Sir J.singh, r/o surahiya, 
post ,:.ansdih, Distt. Eallia. 

r. Aniehi KLIMCS 5rivestav&, sio  sii V.N. Srivastava, 

r/o 28-A Krishan 	AllahaLad. 

8. 	Karunesh Kumar, s/ Sii T. Path, r/o 543-G Chanshyam 
Allahabad. 

9, 	Shiam Prakash Srivastava, sic Sri P. La; r/o 
EwS 54 Baghembari colony, Allahabad. 

Lalit Ka.mar, s/o Sri -crem 	.r/v 16/11  hew 
sohlbatiatact, Allshabad. 

versa- 

Jnion of 11-.dia through Seneial•anager, N. my 
3aroda Hoise, hew Delhi. 

2. Chief personnel Officer, N. Rly, baroda House, 
New Delhi. 

3. Divisional i;a11,Aw i:,anager, 	hly, 	Ali, habcd. 

4. senior Divisional Sommcdial sapdt. N. Rly Allahabad. 

"nespon ents 

V2It\ 	
. • 38 

r/o 164-A 

10. 
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73. 	Original Application No, 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Alla hpur 
Allahabad, 

Applicant 

Versus 
1. Union of India through Genral 

Manager, N. Railway Head Quarters 
Off ice Banda House, New Delhi. 

.... Respondents 

OHDE R(RESERVED) 

JUSTICE B.C. SAK4ENA. V.0  

This bunch of 73 kases in all involve almost 

identical questions of fact and law and reliefs also. OA 

83 of 1992 is being treated as the leading OA. The number 

of days of working varies in each of the OA and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged/  that they had worked for 

the period, indicated by them in the various 0.As, in the month 
of January 1982 (4 lis.15/— per day. The 8001icants allege 

that on the basis of Railway Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 
of this Tribunal as also Fthe P.B. in a few 0As preferred 

■1/2,-t\ 
	...P39 
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by parsons similarly circumstanced. The applicants, 

therefore , 
have sought a relief for a direction to the 

afpcnde.nts to re—engage the applicants as Volunteer 

Ticket Collactors or Mabile Booking Clerks as par Extant 

Rules. They have also in some petitions _prayed that a 

direction be issued to the respondents to bake the peti-

tionns on duty and pay back':ages from 10.12.90 till 

the date when they first presented themselves for engage- 

ment. 

4. The respondents have resisted the petition and have 

filed a counar affidavit as also a supplemantary counter 

affidavit. 

5. The applicants have filed a rejoinder affidavit. 

The applicants have admittedly not re—engaged after their 

short stint ranging between 5 to 18 days in the month of 

January 1982. The Railway Board's circulars dated 6.2.90 

is annexed as .4.-Inexure Al to the leading 0.A and have 

also been annexed in kk some of the 0.As. A p_rusal of 

the said letter shows that in the lioht of the judgment 

dated 26.8.87 of the Central Administrative Tribunal, 

Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera 

Yehta and Ors Vs. Union of India and Ors ) and dismissal 

of the SLF No. 14613/87 by the Hon 'hie Supreme Court 

on 7.9.89. The Railway Board has decided that the 'cut 

off' date for being considered for absorption in 

regular employment against regular vacancies earlier 

preYided to be 14.8.81 will be substituted by 17.11.86 

Paragraph 3 of the circular- letter is the anchor sheet 

for the claim in the present 0.A which reads as under:— 

• 

...p40 
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In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

discohtinuance ofI the scheme by zonal 
Board's 

Railways, as a result of/letter:  dated 

17.11,86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as'and when they approach 

tip Railway Administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under para 1. " 

	

6. 	
In paragraph 1 attention was invited to Railway 

Board letter dated 21.4.82 and the 'tut off date' 

provided therein was 14.8.81. 

. We have heard the learned counsel for the parties. 
;.• 

Shri B.B. Paul, counsel appearing for the respo-

ndents raised a preliminary objection that the 0.As are 

barre y time, laches and acqui:Sennce. 

	

`IL 	The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does net govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated .11.86, Theirl discontinuance Kid taken Place four 

fr' 
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years earlier and not on the basis of the Railway Board's 

said letter. 

14. 	The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.As The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 1Kumbh mela' 

oititlficate stated to have been 

has given out his designation 

have .been aneexed, copy ofa 

issued by one Ram Das who 
Head 

as/Ticket Collector A.44, N. Rly 

Allahabad. Copy of such a certificate has been annexed as 

Annexuresi1/4-3 and A-4 to the leading O.A. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 
proof of the working.. period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0As. We, proceed to decide the OA in the 
light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.90. 1146, however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the 0.As being barred 

by limitation. 
udicial 

any 	• , proceedings in any court to challenge their 

discontinuance made in January 1982. The Central Admini-

strative Tribunal was constituted in November 1985. These 

0..s have been preferred in the year 1992. 

1/. 	As noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's 

dated 6
.2.90 is certain decisions rendered by this

letter  

 Bench 

Admittedly, none of the applicants initiated 
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of tho Tribunal. The said 0.As are 0.A. No. 722/90 

Rajendra Kumar Srivastava Vs. Union of India and Ors, C,A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

urs, 0.A. No. 648/91 Madan Mohan Pandey Vs. Union of India 

and Ors 	No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. on the material 

placed in the supplementary affidavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal a different view was taken when it was pointed 

out that the Railway Board's circular applied to Mobile 

Booking; clerks and the decision in Neera Mehta's case was 

in respect to Mobile Booking Clerks. This distinction was 

noted while allowing a few review petitions in some U.As 

and in:u.A. No. 131/92 Lalji Shukla and Ors, the only 

direc on given was that the respondents may consider and 

analyst the cases of Mobile Booking Clerks and find out 

if anyschenn can be framed by them laying down a parti-

cularIcriteria for re—engaging theM on casual or daily 

basis A:,ainst this decision, the Railway Authorities 

preferred an SLP before the Hon. Supreme court and the 

Hon. upieme court by an order dated 7.4.94 passed the 

following order:— 

Delay condoned. The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be flamed. The Union of India 

can examine the matterx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impugned order 

that the scheme should be framed in any 

case Subject to the above observations the SLP 

is diSposed of". 	N\ 
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Subsequently, the Railway Administration consideredx the 

possibility of framing a scheme in the light •f the dire-

ctions given in Lalji Shukla's case by the Bench of this 

Tribunal which was also repeated in some other 0.As which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

11, 	The Railway Administration in the supplementary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group'C' 
et 

category posts since this would militAtAgainst the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement on casual or daily basis. 

15. 	It was also held that re—enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will Affect reservation policy as contained in Article 

16(4) of the Constitution of India. It was also held that 

framing of such a scheme for those Volunteers who have clearly 

worked for a period of merely for 5 to 48 days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

4e 	
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iSj. 	Admittedly, this scheme has been given up after 

47.11.86 and the Railway Administration has for cogent reasons 

indicated that tt was not feasible to draw up a scheme as 

required in orders passed in various O.A.s 

Shri B.B. Paul has also invited •um our attention 
V- 

to certain decisions in review petitions which were allowed. 

Azi 	- On the basis of an anology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the Oats. While figligesIddeg allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Booking Clerks and Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

Lalji Shukla's case(Supra), which weks followed in many other 

subsequent decisions. The turns and twists 'which have taken 

place in the view expressed on the question have been referred 

to show that the decisions of this Bench of the Tribunal on 

the basis of which the applicantsAiming sir"iler benefit 

being extended to them do not hold the field, 

it ';;e. may now take up f4;' consideration the plea of 
benefit of the 

the applicants Lhat theitecis:Lons in some Oas in favour of 

similarly situated persons may be extended to the applicants. 

It is now fairly well settled that the jude nt of the Tribune 

° • '1-14:°-' 
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for that matter of any court does not give rise to a 

cause of action. It is the orders of the authority 

concerned or their inaction which give rise to the 

grievance and the cause of action based upon this has tc 

be considered for purposes of determining whether the 

petition is barred by time under the provisions of Sec. 

21 of the Administrative Tribunals Mt. 

	

13. 	As was noted by the ::adras Bench of the Central 

Administrative Tribunal in a decision reported in (1994) 

28 ATC pg. 20 'Tamil Nadu Divisional Accountants Associa-

tion and Qrs. Vs. Union of India and ‘4.-s, this position of 

law has been clearly affirmed in the judgment of the 

Supreme court in 'Shoop Singh Vs. Union of India and Cis. 

(1992) 21ATC page 675. Before the Madras Bench the 

question of delay was raised and it held that since the 

delay has not been satisfactorily explained the O.A was 

rejected on the ground of limitation alone. In that 

case an order adverse to the applicants was passed cn 

14.10.56. A decision on a similar order was rendered 

by the Chandigarh Bench of the Tribunal on 1.5.91. There 

after the applicants Association moved in the matter and 

made a representation. 5 years delay was held as fatal. 

	

19. 	A Full Bench of the Brnakulam Bench of the 

Tribunal in a decision reported in (1994 ) 28 AIC 177 has 

also taken the view that decisions in similar cases cannot 

give a fresh cause of action and the period must be counted 

from the date the claim relates. 
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2i, 	The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union 

01 India snd 3rs (Supra; had interalia, held that"inordinate 
is 

and unexplained delay and laches by itself/a good ground 

to refuse relief to the petitioner irrespcctiv2 of the 

merit of his claim, it w'as also observed that Art. 14 or 

the principle of non—discrimination is equitable principle. 

Ther2fore, any relief claimed on that basis must itself 

hc founded on equity ane not ha alien to that concept", 

may also refer to a relevant otsPrwItion made in a 

recent decision of Hon. Suprerro Court in 'Ratan Chandra 

Samant and Ors. Vs. Union of India and Las reported in 

1994 S.C.C(L&S; page 182. The petitioners before the Supre-

me Court in that case were casual 1:ibouren of south eastern 

railway. They were alleged to have been appointed between 

i964-69 and represented between 1975-78. They, through 

their petition sought c direction to be issued to the opp. 

parties to include their names in Live Casual Labourers 

R?,istox after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others an w:as a few jungMentS rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a schen"? dnd -to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 1990 to the Authorities in 

v..hich it was alleyod that they are not follot-ing the orders 

cf the Supreme court, High curt of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 

...p47 
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are 
(ij 	..hether the petitioners/entitled as a 

matter of tight to reemployment. 

(ii) whether they have_ lost Their right, 

if any, due to delay. 

	

22, 	 While dealing with the said question the 

following observation ,:,!as.  made :-  

" Delay itself deprives a person of his 

remedy available in law. in absence of 

any fresh cause of action or any legislation 

a person who has lost his remedy by lapse 

of time looses his right as v.911", 

23. A Full Bench of the Tribunal(PE i  while 

oeciding ■.;.A.5 767 and 842 of 1389 made the follov;ing 

relevant observation:- 

" It is not °penal* to court of record to 

pass an order in respect of persons who 

are not even present before it by any 

pOication or v_tition. In this view 

of the matter the view taken in the 

case of one cr more employee by a judicial 

forum cannot be it_so facto made appli-

cable to all other employees in the same 

cadre, rank or situation by another 

judicial forum." 

This observation also supports the view taken hereinabove 

that the judgment in a case does not give a cause of 
who 

action to another employee,/claims to be similarly 

cii. cumstanced as the applicant in other case earlier 

decided. 

QR  
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B.S. 	 rned couhrrl apr  ring foi 

the Lesponde nts have invited oul attention to ‘; decision 

rendered by the principal Bench in 'Ashich Chakraborty  

jnioryof indiA arid urs, .?.portcd in 194 (i AL: 332. 

the said case the fats are almost identical as in the 

case in hand. The applicant alleged that he v.as engaced 

as 1.bbile Bookinn Clerk from 1.5.65 to 1.t.7.35 and had 

been encaccd thereafter. He made a representation 4tatinn 

.c 	s;c5_) 	in viev, cf. the thzt he has 	for "1",1 	: 	1 r e,r 

circithr of the nailway Poard dated 21.5'.T2 he be als:; 

considered for absorption as Mbile Booking Clerk. The 

.p.iLlicant is representation r.as rejected and he Was informed 

that he cannot be absorbed in terms of the letter dated 

in the said c:se the applicant based his claim 

on the 'basis of a deo -  sicn of the F.B. in a similar bunch 

of the :cases. The Divlsion Bench tick the view that 

the:e is no parity or simil7rity between the ar,Jlicunts 

case and the applicants in the bunch of cases decided 

earlier, 	It was held that since the,  services of 

applicant was not discontinued as a result of Rail...Jay 

Bcerd's letL.er doted 17.11.66. the 31:i licant's ciasd: was 

'Oa not covered by para 3 of he Railway Board's letter 

dated 6.2010. Since he was not discharged consequent 

upon discontinuance of the scheme by the zonal Railuay 

as a result of letter doted 17.11.66. The same situation 

obtains herein also and v,chave already held accordingly. 

25. 	In the said case, .:eferring to the decision of the 

Supreme court in 1BhcDop Singh Vs. Union of India and Cirs 

(Supsa), the question of delay was also 

— — 
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considered and it was held that the petition was barred 

by limitation the cause of action having accrued gib in 

July 1985. The said 0.A was filed sometime in the year 

1993. 

26. 	 The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) ATJ 

2$. 	 The petitions before us are cleArly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's 

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

29. 	 Admittedly, the scheme hasx, been given up 

since after 17.11.86 and is no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be granted/relietprayed for by them. The applicants also 

raised a plea that one Shri R.N. Shorey and 12 Others Volu-

nteer Ticket Collectors have been included in the approved 

list of 1982. It is, therefore, pleaded that the responde-

nts have been given re—engagement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

In the counter affidavit, it has been indicat 

that the 12 persons named in para 4.1C of the leading 0.A 

had been re—engaged as MDbile Booking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 

hat been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory provision. The act of the respo- 

ndents in re—engaging a few which has been satisfactorily 
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explained will not give rise to discriminatory treatment. 

The applicants in effect e=re seeking 	re—ehoagament en the 

strength of having worked for a period Danging between 

to 10 cays,which else: is doubtful vand has been disput6d 

by the respondents. 	 Is 

3.. 	 in view of the discussic:n heieinabove, an 

a totality of the circumstances 	are not pursuaded to 

grant the reli?fs claimed for by the ai,plicants. The CJ.As 

lack merit and are accordingly dismissed. No order as to 

costs. 

32. 	 The copy of the juogment shall be placed 

on each of the U.As ‘which have been decided by this common 

jaogment.Y 
war 

( K. MUTHUKUMAR 	 ( B.C. SAKCiiNA 
::iiMBER(A) 	 VICE CliAIR= 

DATED; DEcaiEE:i.ilw, 19.21 
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